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ACT  No.  20 of 2017.
AN ACT TO  AUTHORISE APPROPRIATION OF CERTAIN

FURTHER MONEYS FROM AND OUT OF THE
CONSOLIDATED FUND OF THE STATE OF
TELANGANA FOR THE SERVICES OF THE
FINANCIAL YEAR WHICH COMMENCED ON THE   1st

APRIL, 2016.

Be it enacted by the Legislature of the State of
Telangana in the Sixty-eighth Year of the Republic of India,
as follows:-

1.  This Act may be called the Telangana Appropriation
(No.2) Act, 2017.

Short
title.

 ™ðþË…V>×ý Æ>fç³{™èþÐèþ$$
 THE TELANGANA GAZETTE
PART IV-B EXTRAORDINARY
PUBLISHED BY AUTHORITY

No. 21]      HYDERABAD,  THURSDAY,  MARCH  30,  2017.

Registered No. HSE/49                                 [Price :  0-60 Paise.

TELANGANA  ACTS, ORDINANCES AND
REGULATIONS Etc.

The following Act of the Telangana Legislature received
the assent of the Governor on the 30th March, 2017 and
the said assent is hereby first published on the 30th March,
2017 in the Telangana Gazette for general information:–
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2.  The State Government may appropriate from and
out of the Consolidated Fund of the State of Telangana, for
the financial year which commenced on the 1st  April, 2016,
a further sum not exceeding Forty one thousand two
hundred and thirty five crores thirty five lakhs and fifty four
thousand rupees, being moneys required to meet, _

(a) the supplementary grants made by the
Telangana Legislative Assembly for that year, as set-forth
in column (3) of the Schedule; and

(b)  the supplementary expenditure charged on the
Consolidated Fund of the State of Telangana for that year,
as set forth in column (4) of the Schedule.

3.  The sums authorized to be appropriated from and
out of the Consolidated Fund of the State by this Act, shall
be appropriated for the services and purposes expressed
in the Schedule in relation to the said year.

Authorisa-
tion of
supple
mentary
appropria-
tion of
moneys
from and
out of the
Consolida-
ted Fund of
the State of
Telangana
for the
financial
year which
commenced
on the 1st
April, 2016

Appropria-
tion.
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